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appoint effective public men to make
a real impact on foreign Governments
in places where they could be sent
out to fill the posts held by the senior
ICS men career diplomats?

Mr. Speaker: All that might be con-
sidered a matter of opinion.

Shri Swaran Singh: It is a sugges-
tion for action.

Shri Joachim Alva: This matter of
opinion had been hotly discussed, Sir.
I beg to submit that your decision on
this point is not correct.

Mr. Speaker: Order, order.
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Cost of Living Index

#*727. Shri Harish Chandra Mathur:
Will the Prime Minister be pleased to
state:

(a) whether the Middle Class Cost
of Living Index is ready and if not,
the reasong for.delay; and

(b) when the decision was taken,
the work taken in hand and the stage
at which it rests at present?

The Parliamentary Secretary to the
Prime Minister (Shri Lalit Sen): (a)
and (b). A statement is laid on the
Table of the House,

Statement

. The Govermment of India decided
in November, 1957 to conduct an
Urban Middle Class Family Living
Survey with a view to preparing a
Middle Class Cost of Living Index.

CHAITRA 15, 1887 (SAKA)

Oral Answers 7588
This Index is now known as the
Consumer Price Index for non-
manua] employees.

The aforesaid survey was conducted
in 1958-59 at 45 selected cities and
towns. Weights in respect of the
various items of consumer consump-
tion have since been separately com-
puted in respect of each of the 45
cities and towns where surveys were
conducted. On the basis of these
weights, the Consumer Price Indices
are now being compileq with the
year 1960 as the base. The indices
relating to 16 capital cities are likely
to be completeq by the end of this
month. The indices for the remain-
ing 29 cities will be ready in about
a year’s time.

These indices could not be complet-
edq earlier primarily because of the
very large volume of work involved
in the tabulation and analysis of the
family budgets collected during the
survey and the price data collected
during the last five years.

Shri Harish Chandra Mathur: Sir,
it is really intriguing that in a plan-
ned economy for the last nine years
we have not been able to prepare
this index. What are the insuperable
difficulties? I might remind the hon.
Prime Minister that the Second Pay
Commission was told that this index
would be ready in two years’ time.
Five years have passed. Even the
Das Commission found its task diffi-
cult because this information was not
available. What are the insuperable
difficulties that we could not get this
index prepared in nine years’ time
when we are in a planned economy
and work was started in 1957?

Shri Lalit Sen: The difficulties
have been pointed out in the state-
ment laid on the Table of the House.
There has been same delay but efforts
are being made to complete the work
ag soon as possible. Indices regard-
ing 16 cities will be ready by the end”’
of this month and with regard to the
other cities information will follow
soon thereafter.
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Shri Harish Chandra Mathur;: Do
you think, Mr. Speaker, that this is
satisfactory answer. Work was start-
ed in 1957. What are these difficult-
ies that delayed the work for nine
vears?

‘M.r. Speaker: He says that they are
given in the statement.

Shri Harish Chandra Mathur: They
are not given in that statement. It
is a bare, eight-line statement, No
difficulty had been stated. Ttey told
the Pay Commission that it would be
ready in 1960. How can they tell like
that? What are those difficuities by
which even in 1965 they could not
get it done?

Shri Lalit Sen: Some of tie main
difficuities have been given out in

the statement. As I have stated
there ha: been some delay. There
were other difficulties also. The

Central Statistical Organisation hand -
ed over the work after the survey
was completed in 1959 to the Indian
Statistical Institute and they took
about a year more than what was
stipulated in compiling the informa-
tion. Mocreover, with reg'rd to cer-
tain machines also, such 2s computors
and tabulators, we had :some foreign
exchange difficulties. We have only
25 machines now, whereas much more
are reeded.

Shri Harish Chandra Mathvr: May
I claim the attention of the Prime
Minister. This question is being ans-
wered on his behalf. I am not aware
whether the hon. Prime M‘nister con-
siders himself to be a middle-class
man or not. Is he aware of the fact
that this particular group is meeting
increasing difficulties even in getting
their necessities of life. What is his
assessment of these difficulties? What
steps have been taken or proposed
to be taken, particularly for the mid-
dle-class group? :

The Prime Minister and the Minis-
ter of Atomic Energy (Shri Lal
Bahadur Shastri): I must admit that
there has been considerable delay in
completing this work. The reasons
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have been given. Some of them may
be reasonable. But I must say
that the delay is rather inexcus-
able. However, I would like
to inform the hon. Member
and the House that this work has
now been taken up in right earnest
and expect that within seven or
eight months it would be completed
and we can take the Hcuse into
confidence.

Shri Harish Chandra Mathur: Mr.
Speaker, this is the first question
which was put to him. My ques-
tion now to the hon. Prime Minis-
ter is whether in the absence of the
index this particular group is having
increasing difficulties even in meeting
the necessities of life. This is my
particular question. If in the mean-
while, they know it for all these
nine years, what is his asscssment
of the situation and what steps do
they propose to take? That is the
question which I put to *he hon.
Prime Minister

Shri Lal Bahadur Shastii: As the
‘hon. Member himself said, 1 also be-
long to a middle-class family.

Shri Hem Barua: Not now.

Shri Hari Vishnu Kamath:
have been upgraded now.

Shri Lal Bahadur Shastri: In that
case, all the Members of Parliament
also do not ‘belong to tha middle-
class families; they must also come
in the other category.

You

However, it is true that there are
difficulties. Whatever we plan for
we have always in mind the prob-
lems of this class or category of
people and those who are in services.
Of course it is possible that we have
not been able to give them as much
relief as they really need. But still
the Government has been trying to
do its utmost to give them relief or
the necessary relief. Yet, as I said,
I do not say that we have done all
that we could—the development of
the country as a whole will defini-
tely mean the improvement of the
conditions of the middle-class fami-
lies also,
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Shrimati Renu Chakravartty: May
I know, in this particular survey of
urban middle class families, what
will be the category of income which
will be considered as the income of
the middle class family, and in view
of the fact that Jearness allowance
for the Central Government em-
ployees has been given only to those
drawing up to Rs. 600, while in the
case of .income-tax relief, much
higher relief has been given to the
upper classes or categories, I would
like to know whether the whole mat-
ter is going to be reconsidered in
six months or seven months after
which the whole thing will be com-
ing out.

Shri Lalit Sen: As regards the
income level of the Middle-class, I
think most of them fall in the cate-
gory below Rs. 400 to Rs. 500 per
month. -

Shrimati Renu Chakravartty: Then,
what is the huge amount of tabula-
tion that has to be done in respect
of the urban middle class? If the
category chosen will be only that of
Rs, 400 to Rs. 500, what is the huge
volume of material that is required
to be tabulated?

Shri Lal Bahadur Shastri: 1 want
to admit that I do not fully follow
all these technicalities. It js said
that there are about 180 items in-
cluded in the index and in respect
of each item about 700 quotations
are taken every month. So, this
work does involves the processing of
about 7.5 million price quotations in
all. This is a fairly complicated
matter and it does take a good deal
of time.

Mr. Speaker: The question is what -

is the income that is considered as
the income of the middle class fa-
mily for this purpose. {Interrup-
tion).

Shri Lal Bahadur Shastri: I must
say I woulq like to have time to
give an exact indication.

Shri Oza: May I take it from the
reply given by the hon. Prime Min-
ister that so far as the non-Govern-
ment middle class is concerned, this
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study is purely academic and that
the benefits, if any, are to flow from
the various plans that we have un-
dertaken all over the country?

Shri Lal Bahadur Shastri: So far
as I can see, the benefits will flow
to all,

Shri Harish Chandra Mathur: Is
the hon. Prime Minister also aware
that in all countries as also in this
country, it is the middle class which
creates a political climate ir the
country and whether this factor is
also under consideration of the Prime
Minister?

Shri Lal Bahadur Shastri Yes; it
is so.

Dr. Ranen Sen: In view of the fact
that most of the employees who be-
long to the middle class gerive their
dearness allowance due to rise in The
cost of living index and in view of
the delays in computation in the
matter, who is going to reimburse and
compensate loss that they have suffe-
red in the meantime owing to the
irresponsible attitude on the part ot
the Government?

Shri Lal Bahadur Shastri: That is
a hypothetical question; the report
will ccme and then.. ..

Dr. Ranen Sen: It is not a hypo-
thetical question, Sir. Already it is
a fact that the employees are suifer-
ing due to the delay and lack of pro-
per tabulation of the cost of living
index. My question was, who is
going to reimburse the loss whici
they have already incurred. It is not
a hypothetical question.

Mr. Speaker: When the tabulation
is made, we will know what is the
loss that is sustained.

Dr. Ranen Sen: If there is a loss,
who is going to reimburse it?

Mr. Speaker: Order, order. Shri

Banerjee.

Shri S. M. Banerjee: The hon, Prime
Minister has said that the lower mid-
dle class are hard-pressed. Arising
from that answer, I would like to
know whether it has been brought to
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his notice that persons who are in the
lowest pay-range: Rs. 70—110, and
Rs. 150—200, in Government service,
have been paid the least dearness
allowance, namely, Rs. 7.50 and Rs. 12
respectively and, if so, what steps
have been taken by the Government
to see that their quantum is raised so
that they could meet the higher prices?

Shri Lal Bahadur Shastri: The Pay
Commission was appointed and it
made certain recommendations.

Shri S. M. Banerjee: The Das Com-
missign'.

Shri Lal Bahadur Shastri: I am
sorry; the Das Commission has also
made certain recommendations which
the Government have accepted and
agreed to.

Shri S. M. Banerjee: What I want
to know is -whether Government
would consider their case and revise
the rates. The present recommenda-
tions are only Rs. 7.50 and Rs. 12 ves-
pectively for those categories.

Shri Lal Bahadur Shasiri: The Gov-
ernment did consider the ‘matfer and
came to the conclusion that that parti-
cular figure which has just now been
mentioned by the hon. Member should
be given.

Shri S. M. Banerjee: Sir, my ques-
tion has been misunderstood.

Mr. Speaker: The hon. Member says
that that also is insufficient.

Shri S. M. Banerjee: 1 say that
everybody has not got more. Even
the I'as Commission has recommend-
ed only Rs. 7.50 and Rs. 12 for those
on the pay-range of Rs. 70--110 and
Rs. 150 --200. That is the minimum.
My question is whether the Govern-
ment is going to revise their dearness
allowance.

Shri Lal Bahadur Shastri: When the
Commission has met and hag gone in-
to it and made that recommendation,
we do not propose to revise it at pre-
sent.
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The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): That does
not relate to this. That relates to
the consumer price index for the
working classes. For instance, in
Maharashtra and'Gujarat, expert com-
mittees were appointed. Similarly, in
Andhra Pradesh and Delhi also, they
appointed expert committees. ~

Shrimati Savitri Nigam: In view of
the fact that the prices have gone up
enormously and the cost of living in-
dex has also gone up and the middle-
class people are very ha... hit, may I
know whether the Government is
thinking of providing some help to
the people who are non-salaried, who
are non-Government employees.
among the middle classes?

Shri Ranga: Bring down the excise
duties.

Shri Lal Bahadur Shastri: Relief
has been given in some other way,
but we connot directely give them
any assistance. -

Shri Sinhasan Singh: May I know
how many categories the Govern-
ment propose to have, or into how
many categories do the Government
propose to divide the whole Indian
population such as the upper class,
middle class, lower middle class and
the poorer class and so on? Into
how many such classes or categories
do the Government propose to divide
the Indian population and on what
basis?
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Shri Lalit Sen: At present we have
this cost of living index for the
working class and for the non-man-
ual class which is known 3as the
middle class.

Shri Warior: May I know whether,
pending the final réport, the Govern-
ment is considaring any possibility
»f giving any interim relief to the
middle class people in view of the
rising prices and other difficulties?

Shri Lal Bahadur Shastri: It was
anly for this purpose that the Das
Commission was appointed. They
nave gone into the matter and have
made their recommendations.

Shri S. M. Banerjee: What about
‘he other employees?

Shri Lal Bahadur Shastri: In so
far as the non-government servants
are concerned, it is for their em-
ployers who have to consider this
matter,

Shri Kapur Singh: Do Govern-
ment propose to devise and accept
a formula automatically linking the
cost of living with the salaries of
public servants?

Shri Lal Bahadur Shastri: 1 can-
not say categorically that we  will
do so. But generally it is taken into
consideration. Our attitude is that
when these increments ‘etc. are sug-
gested or are recommended or ape
pressed for, we appoint a Commis-
sion to go into the question and they
take into consideration all aspects of
the problem and advise the Govern-
ment.

Shri Kapur Singh: Where is  the
difficulty in automatically linking it
with the salary? That is my ques-
tion.

Mr. Speaker:
question.
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